New Deiny this The O3tn day of .January, 2004

Hon’bie Shri Sarweshwar Jha, Member (A)
Shry Kumar Kant Mishra
s/0 Snriy Bhagwan Lal Mishra,

-7/93 Sector i%, Rohini,

. JAppiicant

{8y Advocate Shri 8.5.0beroi )}
VERSUS
1. Government of N C T of Delni
Through Commissioner of Poiice,
Poiice Head Quarters I P Fstate, New Deihy,

Zz. Joint Commissioner of Poiice,

Headquarters,

Police Head Quarters 1 P Estate, New Deini,
3. Dy. Commissioner of Poiice,

S0 tn west. Distt,

N. Deihi,

. .Respondents
{BAy Advocate Shri Ajesn iLuthra

iearned counsei for the applicani submits that
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the appiicant has since
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prayed Tor Dby him 1n The OA vide respondents’ order
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12,2003, A copy of the sayd order nas bpeen
produced bpefore the Bench which i1s taken on record.

Accordingiy, the 0OA has become 1nfraciuous,

i earned counsei for Tthe appiilcant <eeks

permiss1on Lo wibndraw irnis GAL 0 Granten.

Accordingiy 0A-2514/2003 s dismissed as

’

withdrawn as naving become infructuous,

(Sarweshwar Jha) “'—Tf—j—‘..
Member(A) '





